20 Matters raised [RAJYA SABHA] with permission

Need to release funds for irrigation projects under Accelerated Irrigation
Benefit Programme (AIBP) to the State of Odisha
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THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION AND THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI M. VENKAIAH NAIDU): Sir, I will convey it to the

concerned Minister about the concerns expressed by the hon. Members of Odisha.
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SHRI D.P. TRIPATHI (Maharashtra): Sir, I also associate myself with the matter

raised by the hon. Member.

MR. DEPUTY CHAIRMAN: That's good. The concerned Minister will confront it.
Don't worry. It is a good thing. Now, Shri Ahamed Hassan.



